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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), Orissa)

To,

The TAHASILDAR
TAHASILDARBETNOTIMAYURBHANJ
AT/PO-BETNOTI, TAHASIL/PS-BETNOTI DISTRICT-MAYURBHANJ -
757025

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/OR/MIN/250561/2022 dated 07 Jan 2022. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC22B001OR124834
2. File No. 250561/183-MINB2/01-2022
3. Project Type New
4. Category B2
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Budhabalanga River Sand Bed-III Over
an area of 12.33 Acres or 4.989 Hectares
in Village Sankhmod under Betnoti
Tahasil of Mayurbhanj District of Odisha

7. Name of Company/Organization TAHASILDARBETNOTIMAYURBHANJ
8. Location of Project Orissa
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 31/03/2022

(e-signed)
Dr. K Murugesan

Member Secretary
SEIAA - (Orissa)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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File No: 466875/123-MIN/03-2024
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

ODISHA)

***

Date 27/08/2024

To,

PRIYANKA BEHERA
beherapriyanka653@gmail.com

Subject: Rejection of Environmental Clearance (EC) to the proposed Project under the EIA Notification 2006-
and as amended thereof -regarding.

Sir/Madam,
This is in reference to your application submitted to Ministry vide proposal number 
SIA/OR/MIN/466875/2024 dated null for Rejection of prior Environmental Clearance (EC) to the 
project under the provision of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i)  EC Identification No. EC24C0107OR5535971A

(ii) File No. 466875/123-MIN/03-2024

(iii) Clearance Type Amendment in EC

(iv) Category B2

(v) Project/Activity Included Schedule No. 1(a) Mining of minerals

(vii) Name of Project

Budhabalanga River Sand Bed-III Over an area of 
12.33 Acres or 4.989 Hectares in Village 
Sankhmod under Betnoti Tahasil of Mayurbhanj 
District of Odisha

(viii) Name of Company/Organization PRIYANKA BEHERA

(ix) Location of Project (District, State) MAYURBHANJ, , ODISHA,

(x)  Issuing Authority SEIAA,ODISHA

(xi) Applicability of General Conditions as per 
EIA Notification, 2006

No

1.      In view of the particulars given in the Para 1 above, the project proposal interalia including Application for 
Amendment in EC- Form-4 were submitted to the SEAC, Odisha for an appraisal by the State Expert Appraisal 
Committee (SEAC) under the provision of EIA notification 2006 and its subsequent amendments.
2.      The above-mentioned proposal has been considered by State Environmental Impact Assessment Authority, Odisha 
(SEIAA, Odisha) in 168th meeting held on 24/06/2024 to 25/06/2024. Based on the recommendations of the State Expert 
Appraisal Committee, Odisha (SEAC, Odisha), information & clarifications provided by the project proponent and after 
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detailed deliberations the Authority decided “The authority agreed with the recommendation of SEAC and rejected 
amendment of EC proposal with view that the ARRS is not done as per guidelines of MoEF & CC, Govt. of India". 
Therefore, the proposal for Amendment in EC is  Rejected as per provision of EIA Notification, 2006 and as amended 
thereof.
3.  The minutes of the meeting and all the Application and documents submitted are available on PARIVESH portal which 
can be accessed by scanning the QR Code above.
4.      This issues with the approval of the Competent Authority.
 

Copy To
1. Additional Chief Secretary, Forest, Environment &amp; Climate Change Dept., Government of Odisha for information.
2. Member Secretary, State Pollution Control Board, Odisha, Paribesh Bhawan, A/118, Nilakantha Nagar, Unit-8, 
Bhubaneswar for information.
3. Member Secretary, SEAC, Paribesh Bhawan, A/118, Nilakantha Nagar, Unit- VIII, Bhubaneswar for information.
4. Deputy D.G.Forest., Integrated Regional Office (IRO), Ministry of Environment &amp; Forests, A/3, 
Chandrasekharpur, Bhubaneswar for information.
5. Director of Mines, Steel &amp; Mines Dept., Govt. of Odisha
6. Collector &amp; DM, Mayurbhanj /Sub Collector, Mayurbhanj /, DFO, Mayurbhanj , Mining Officer, Mayurbhanj for 
Information and necessary action.
7. Guard file for record/Website/Parivesh Portal.
 

Send Approval Copy To (In case of multiple use comma as separator)

sujit.baju@gov.in, fesec.or@nic.in, paribesh1@ospcboard.org, pccf.hoff@odisha.gov.in, rdser-cgwb@nic.in, 
seac.odisha.2019@gmail.com, roez.bsr-mef@nic.in, dm-Mayurbhanj@nic.in
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File No: 535217/670-MIN/04-2025
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

ODISHA)

***

Date 19/07/2025

To,

PRIYANKA BEHERA
SATHILO,BETNOTI,SATHILO, BETNOTI,MAYURBHANJ, MAYURBHANJ, ODISHA, 757025
beherapriyanka653@gmail.com

Subject: Rejection of Environmental Clearance (EC) to the proposed Project under the EIA Notification 2006-
and as amended thereof -regarding.

Sir/Madam,
This is in reference to your application submitted to Ministry vide proposal number 
SIA/OR/MIN/535217/2025 dated null for Rejection of prior Environmental Clearance (EC) to the 
project under the provision of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i)  EC Identification No. EC25C0107OR5738620A

(ii) File No. 535217/670-MIN/04-2025

(iii) Clearance Type Amendment in EC

(iv) Category B2

(v) Project/Activity Included Schedule No. 1(a) Mining of minerals

(vi) Name of Project

Submission of Replenishment Study Report (2024-
25) for Amendment of Environment Clearance of 
Budhabalanga River Sand Bed-III over an area of 
12.33 acres or 4.989 hectares in Village 
Sankhamod under Betnoti Tahasil in Mayurbhanj 
District, Odisha of Smt. Priyanka Behera.

(vii) Name of Company/Organization PRIYANKA BEHERA

(viii) Location of Project (District, State) MAYURBHANJ, , ODISHA,

(ix)  Issuing Authority SEIAA

(x) Applicability of General Conditions as per 
EIA Notification, 2006

No

1. In view of the particulars given in the Para 1 above, the project proposal interalia including  Application for 
Amendment in EC- Form-4  were submitted to the SEAC, Odisha for an appraisal by the State Expert Appraisal 
Committee (SEAC) under the provision of EIA notification 2006 and its subsequent amendments.
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2.  The above-mentioned proposal has been considered by State Environmental Impact Assessment Authority, Odisha 
(SEIAA, Odisha) in 212th meeting held on 26/06/2025 to 26/06/2025. Based on the recommendations of the State Expert 
Appraisal Committee, Odisha (SEAC, Odisha), information & clarifications provided by the project proponent and after 
detailed deliberations the authority decided “After detailed deliberation, the authority decided to reject the amendment of 
EC as recommended by SEAC due to the following reasons:
 1. The mining lease comprises of two patches at 200meters distance. The same cannot be considered as a single lease as 
the boundary of the lease cannot be defined and the mineral deposit area is located in two different patches which are 
200meters apart. In the ARSS report submitted the safe workable area is calculated as (100-x) % of lease area where x is 
%age of water covered lease area. Replenished volume is calculated with UAV/Drone software and nothing is mentioned 
about safety zone allowance. 
2. This lease area can be separated as two leases and the PP have to apply afresh in cluster approach after obtaining 
approval from Steel and Mines Department for two different leases”.
3. Hence, the proposal is Rejected as per provision of EIA Notification, 2006 and as amended thereof.
4. The minutes of the meeting and all the Application and documents submitted are available on PARIVESH portal which 
can be accessed by scanning the QR Code above.
5. This issues with the approval of the Competent Authority.
 

Copy To
1. Principal Secretary, Forest, Environment & Climate Change Dept., Government of Odisha for information.
2. Member Secretary, State Pollution Control Board, Odisha, Paribesh Bhawan, A/118, Nilakantha Nagar, Unit-8, 
Bhubaneswar for information.
3. The Director of Mines, Steel & Mines Dept, Govt. of Odisha Bhubaneswar for information.
4. Additional Principal Conservator of Forests, Integrated Regional Office (IRO), Ministry of Environment & Forests, A-
31, Chandrasekharpur, Bhubaneswar for information.
5. Chairman, Central Pollution Control Board, CBD-cum-Office Complex, East Arjun Nagar, New Delhi-110032 for 
information.
6. Chairman/Member/Member Secretary, SEIAA for information.
7. Member Secretary, SEAC, Paribesh Bhawan, A/118, Nilakantha Nagar, Unit-VIII, Bhubaneswar for information.
8. Collector & DM, Mayurbhanj, Sub-Collector, Mayurbhanj, Deputy Director of Mines, Mayurbhanj, DFO, Mayurbhanj, 
RO, SPCB, Mayurbhanj, Tahasildar, Betnoti/Mining Officer, Mayurbhanj for Information and necessary action.
9. Guard file for record/Website/Parivesh Portal
 

Send Approval Copy To (In case of multiple use comma as separator)
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File No: 548345/784-MIN/08-2025
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

ODISHA)

***

Date 14/10/2025

To,

SMT. PRIYANKA BEHERA
W/o-Sri Khageswar Behera
beherapriyanka653@gmail.com

Subject: Rejection of Amendment of Environmental Clearance (EC) Identification No.– EC22B001OR124834 
dated 31/03/2022 granted to the proposed Project of Budhabalanga River Sand Bed-III in favour of Smt. 
Priyanka Behera under the EIA Notification 2006-and as amended thereof -regarding.

Sir/Madam,
This is in reference to your application submitted to Ministry vide proposal number 
SIA/OR/MIN/548345/2025 dated null for Rejection of prior Environmental Clearance (EC) to the 
project under the provision of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i)  EC Identification No. EC25C0107OR5632914A

(ii) File No. 548345/784-MIN/08-2025

(iii) Clearance Type Amendment in EC

(iv) Category B2

(v) Project/Activity Included Schedule No. 1(a) Mining of minerals

(vi) Name of Project

Submission of Replenishment Study Report (2024-
25) for Amendment of Environment Clearance of 
Budhabalanga River Sand Bed-III over an area of 
12.33 acres or 4.989 hectares in Village 
Sankhamod under Betnoti Tahasil in Mayurbhanj 
District, Odisha of Smt. Priyanka Behera.

(vii) Name of Company/Organization PRIYANKA BEHERA

(viii) Location of Project (District, State) MAYURBHANJ, , ODISHA,

(ix)  Issuing Authority SEIAA

(x) Applicability of General Conditions as per 
EIA Notification, 2006

No

1. In view of the particulars given in the Para 1 above, the project proposal interalia including  Application for 
Amendment in EC- Form-4 were submitted to the SEAC, Odisha for an appraisal by the State Expert Appraisal 
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Committee (SEAC) under the provision of EIA notification 2006 and its subsequent amendments.
2.  The above-mentioned proposal has been considered by State Environmental Impact Assessment Authority, Odisha 
(SEIAA, Odisha) in 239th meeting held on 16/09/2025 to 16/09/2025. Based on the recommendations of the State Expert 
Appraisal Committee, Odisha (SEAC, Odisha), information & clarifications provided by the project proponent and after 
detailed deliberations the authority decided “After detailed deliberation, the authority accepted the recommendation of 
SEAC and decided to reject the amendment of EC due to the following reasons:
(i)    Two patches of Lease area should be considered as independent Lease under cluster approach.
(ii)  This lease area can be separated as three leases and they have to apply afresh in cluster approach after obtaining 
approval from Steel and Mines Department for two different leases.
(iii)    When the rejection letter was issued on 19. 07.2025, it is not clear how PP has submitted a Compliance letter to 
reasons of rejection duly signed on 17.06.202”.
3. Hence, the proposal is Rejected as per provision of EIA Notification, 2006 and as amended thereof.
4. The minutes of the meeting and all the Application and documents submitted are available on PARIVESH portal which 
can be accessed by scanning the QR Code above.
5. This issues with the approval of the Competent Authority.

Copy To
1. Principal Secretary, Forest, Environment & Climate Change Dept., Government of Odisha for information.
2. Member Secretary, State Pollution Control Board, Odisha, Paribesh Bhawan, A/118, Nilakantha Nagar, Unit-8, 
Bhubaneswar for information.
3. The Director of Mines, Steel & Mines Dept, Govt. of Odisha Bhubaneswar for information.
4. Additional Principal Conservator of Forests, Integrated Regional Office (IRO), Ministry of Environment & Forests, A-
31, Chandrasekharpur, Bhubaneswar for information.
5. Chairman, Central Pollution Control Board, CBD-cum-Office Complex, East Arjun Nagar, New Delhi-110032 for 
information.
6. Chairman/Member/Member Secretary, SEIAA for information.
7. Member Secretary, SEAC, Paribesh Bhawan, A/118, Nilakantha Nagar, Unit-VIII, Bhubaneswar for information.
8. Collector & DM, Mayurbhanj, Sub-Collector, Mayurbhanj, Deputy Director of Mines, Mayurbhanj, DFO, Mayurbhanj, 
RO, SPCB, Mayurbhanj, Tahasildar, Betnoti /Mining Officer, Mayurbhanj for Information and necessary action.
9. Guard file for record/Website/Parivesh Portal.
 

Send Approval Copy To (In case of multiple use comma as separator)
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